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effected under the prescribed pro­
cedure only in respect of unautho­
rised subletting of the allotted 
accommdation. No complaint has been 
received regarding any specific case of 
extravagant expenditure.

Television Programme under SITE in 
Kerala

2661- SHRI C. K. CHANDRAPPAN: 
W ill the Minister o f  INFORMATION 
AND BROADCASTING be pleased 
to state:

(a) -whether the Kerala Government 
approached the Centre with proposal 
that _ Television programme under 
SITE may be started in Kerala; and

(b ) if so, the decision taken by Gov.
 ̂eminent in the matter?- - - t

TOE MINISTER OF INFORMA­
TION AND BROADCASTING (SHRI 

.L . K. ADVANI): (a) Yes Sir. In
September, 1975, the Str.te Gov-

* eminent had made the suggestion in 
this behalf.

(b ) On examining the technical 
feasibility, it was not found possible 
to do so. The position was explained 
to the then Chief Minister of the 
State.
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